
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI  

MISC APPLICATION IN DISPOSED OF CASES NO. 56 OF 2025  

IN  

ORIGINAL APPLICATION NO. 316 OF 2022  

 

IN THE MATTER OF: 

 

DR. SHARAD GUPTA                                                 …………APPLICANT  

VERSUS  

STATE OF U.P. & ORS.                       …                  ……..RESPONDENT(s)  

 INDEX 

S.No. PARTICULARS PAGE NO. 

1. FURTHER PROGRESS REPORT ON BEHALF 

OF PRINCIPAL SECRETARY, IRRIGATION 

AND WATER WORKS DEPARTMENT, 

GOVERNMENT OF U.P.  IN COMPLIANCE OF 

THE ORDER DT. 20.03.2025 PASSED BY THE 

HON’BLE NATIONAL GREEN TRIBUNAL                                                                        

 

 ANNEXURES  

2. COPY OF THE LETTER DT. 28.07.2025 

ALONGWITH THE PROGRESS REPORT 

ANNEXED HEREWITH AS ANNEXURE A-1 
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THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P. 

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 

DATE: 29.07.2025 

PLACE: NOIDA 
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Kanpur 29th
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yAip: 6675/yO3I0/H0TI/30T-316/2022 /56/2025 

3TàT fHic5 09.05.2005 Hqy | 

feis :GIHyr: yolIÉ 20, 2025 

Mr. Bhanwar Pal Singh Jadon, Advocate for Respondents No.1 and 8 seeks four weeks time to file 
further progress report regarding physical demarcation and erection of pillars. 

yao: 6675/H0340/HT/afio 

(sMTrRO�OT) 

(TROÈOT-) 

ANNEXURE A-11115



y-01 
yVIR-O2 

yHIR-3 

4R0R-04 

9R-05 

9IR-07 

9-08 

fjch 09.05.2025 Hq yRrR RÍCq 

:3TOYo HO-316/2022 fio-11.09.2024 VË HOo 56/2025 faHIG-09.05.2025 

(eROGOTH) 
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13 

14 

12 

15 

SN 

16 

17 

10 

3 

4 

7 

8 

Gutambudh 

Nagar 
Aligarh 

Mathura 

Agra 

Distt. 

Hathras 

Firozabad 

2 

Etawah 

Auraiya 

Kanpur 
Nagar 
Kanpur 
Dehat 

Fatehpur 

Jalaun 

Kaushambi 

Banda 

Chitrakoot 

Hamirpur 

PrayagraJ 
Total 

Number 
of Pilla 

(Target) 

404 

100 

1806 

16 

4 

2567 

1544 

1925 

884 

693 

1529 

2373 

988 

1792 

1892 

1267 

1040 

762 

21582 

May 2025 to 15 Jul 
2025 

Targct 

5 

Approval 
from Chief 
Engineer 

Committee 

and Survey 

Achiev 
ement 

Completed 

16 Jul 2025 to 5 Aug. 
2025 

Target 

Estimation 

Tentative Work Programme for fixation of Pillars Under O.A No. 316/2022 

Achiev 
ement 

6 Aug. 2025 to 20 
Sep. 2025 

Target ement 

5 

Ramganga Organisation, Kanpur 

Tender 

process 

Achiey 

21 Sep. 2025 to 5 Oct. 
2025 

Target 

5 

Formation 
of 

Agreements 

Achiey 
ement 

5 Oct. to 31 

T 

9 
48 

12 

217 

2 

Oct 

308 

185 

231 

106 

83 

183 

285 

119 

215 

227 

152 

125 

91 

2589 

A 

Nov.25 

T 

10 
129 

32 

578 

5 

821 

494 

616 

283 

222 

489 

759 

316 

573 

605 

405 

333 

244 

6904 

Cummulative Target of Pillar Fixation 

A 

) 

Dec.25 

T 

210 

52 

939 

8 

1335 

803 

1001 

460 

360 

795 

1234 

514 

932 

984 

659 

541 

396 

11223 

29-7-S 

A 

(sE-IN Kan) 

Jan.26 

T 

12 
291 

72 

1300 

12 

1848 

1112 

1386 

636 

499 

1101 

1709 

711 

1290 

1362 

912 

749 

549 

15539 

A 

Fcb.26 

13 

360 

89 

1607 

14 

2285 

1374 

1713 

787 

617 

1361 

2112 

879 

1595 

1684 

128 

926 

678 

19209 

A 

(3ArEOTUT) 

Mar.26 

14 

404 

100 

1806 

16 

2567 

1544 

1925 

884 

693 

1529 

2373 

988 

1792 

1892 

1267 

1040 

762 

21582 
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